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Mig-21 Bis Aircraft

*896. SHRISATYADEO SINGH: Willthe
PRIME MINISTER be pleasedtostate:

(a) whetherthe Government have taken
any decision tomodernise the Mig-21 Bis air-
craft;

(b)if so, the details thereof;

' (c) the estimated expenditure likely to be
incurredthereon; and

(d)the amc;unt allocated forthe purpose
during 1993-947

THEMINISTEROF STATE IN THEMIN-
ISTRY OF DEFENCE (SHRIMALLIKARJUN):
(a)and(b). There isa proposal forupgradation
of Mig-21 BIS aircraft with a view to uprate its
operational capabilities.

(c) and (d). The probable expenditure on the
projectwould be known only after proposals are

. obtained from vendors and price negotiations

arecarried out.

[English)

Embloyment Potentialin Small Scale
Sector

*897. SHRI SOBHANADREESWARA
RAO VAADE: Will the PRIME MINISTER be
pleasedtostate:

(a) whether the Small Scale Industries
Sectorhasimmense potentialto generate em-
ployment andtoreduce regional disparities and
economicbackwardness;

(b) the steps takento protectand develop
small scale units inthe wake of new economic
.'joncyi
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(c) whetheraconference of State Industry

Ministers was held in April 1993 to discuss
various issues pertainingto small scale sector;

(d) if so, the details thereof; and
(e) the outcome of the conference?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF INDUSTRY (DEPARTMENT OF
SMALLSCALEINDUSTRIESANDAGROAND
RURBAL INDUSTRIES) (SHRI M.
ARUNACHALAM): (a) Yes, Sir.

(b) The stepsto protectand develop small
scale units relate to:

(1) Reservation of 836 items forexclusive
manufacturein this sector.

2) Reservation ofitems for purchase from
this sector.

(3) Price preferencein purchase fromthe
smallscale sector.

(4) Enhancementinthe investmentlimit of
plantand machinery in respectof tiny
units from Rupeestwolakhsto Rupees
five lakhs. )

(5) Inclusion of business and industry
related services astiny units.

(6) Modification in definition of women
enterprises, simplification of rules and
procedures
regarding registration, disbanding of
certaincommittees which existed ear-
lier.

(7) Enactmentofan Actonthe Intereston
delayed paymentsto Small scalean
Ancillary Industrial Undertakings, 1992,
to expedite timely recoveries of SSI|
dues.

(8) Equity participation by other industrial
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Undertakings being permittedin SSI
Units upto 24%, to enable infusion of
technology, capital managerial exper-
tise and link-up with marketing net-
work of bigger units. :

9) Exemption of SSI turn-over from ex-
cise duty completely upto Rs. 30 lakh
andpartially between Rs. 30lakhs and
Rs. 75lakhs.

(10) Provision of adequate credit from
banks. ’

(c) No, Sir.
(d)and (e). Donotarise.
Kakrapara Atomic Power Plant

*898. DR. KRUPASINDHU:: Will the
PRIME MINISTERDbe pleasedto state:

(a) the number of units of Kakrapara Atomic
Power Plantcommissioned sofar;

(b) the time by which the last unit is ex-
pectedto gocritical; and

(c)the stepstakento expedite the comple-
tion of this power plant?

THE MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRI
BHUVNESH CHATURVEDI): (a) Thefirstunit
of the Kakrapar Atomic Power Project achieved
criticalty in September, 1992 and was
synchronisedtothe gridin November, 1992and
is setto go commercial shortly.

{b) The second unitatKakaraparis sched-
uledto achieve criticality in December, 1993.

(c) Monthly and quarterly monitoring of
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projectactivities and equipment delivery, phase

. wise commissioning of different systems, and

resequncing/paralleling of erection and com-
missioning activities are the major taken to
expedite completion of the project.

‘National Wastelands Developrment
Projectsin Andhra Pradesh

*899. DR. Y.S. RAJASEKHAR REDDY:
Willthe PRIME MINISTER be pleasedtostate:

(a) the present stage of progress of the
National Waste land Development Projects,.
Cuddapah;

(b)the time by which the projectis likely to
be completed;

(c)the names of other Wasteland Develop-
ment Projects in Andhra Pradesh pending with
the Govemment; and

(d) the present state of progress and the
likely date of completion of each of these
projects?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF RURAL DEVELOPMENT (DE-
PARTMENT OF WASTELANDS DEVELOP-
MENT) (COL. RAM SINGH): (a) and (b). No
proposaltitled ‘National Wastelands Develop-
ment Projects, Cuddapah’ has been received by
the National Wastelands Development Board.

(c)and(d). Thelist of projects for develop-
mentof non-forestwastelandsin Andhra Pradesh
pending at various stages for sanction is at
Statement-1 and li. The duration of these waste-
land developmentprojects and their completion
willvary fromthreetofive years depending upon
the area coverage and infrastructural facilities
available with the projectimplementingagen-
cies.





